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,. AN ACT TO KEPEAL THE S,EFERS ACT, 1898 INITS APPLICATiON TO THE STATE OF ORI‘SSA

BE it enzeted by the Leglslattue of the State of Onssa m the Thlrtv-scventh Yeat'
. of the Republic of India, as fo)lows —_

Short title - 1 (1) 'Ihls Acl may be cafted the Lepers (Grlssa RepeaD Act, 1986
“and

-, meat. o ' (2) It shall come into force on suc_h date as'the State Government ‘may, b¥
' notiﬁcation in the OﬂScia] Gaze,tte, -appoint. .

--kepea; cl'f . 3. On the - date of c0mmencement of tlns Act, the Lepers Act 18'»8 in its apph- " of 1898
Act3of catlon to the Srate of Orissa, shall stand repealed

L]

-wﬂ of  -F ormm roval of ((‘LH= it js }crety prowded that any order ‘made utider Sectlon
donbis. 30:'.1!; of the repealed Act.cr any bend entered into by eny surety under Section 8
S . thercof, skall’ cease tc haie ary effect on a;.d frem the date’ of commenoement of this
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